
 Shrimati  Suseela  Gopalan  (Ambala-
 puzha)  Sir,  I  call  the  attention of  the
 Manister  of  Food,  Agriculture,  Com-
 munity  Development  and  Cooperation
 to  the  following  matter  of  urgent  pub-
 lie  importance  and  request  that  he
 may  make  a  statement  thereon

 “Failure  of  the  Government  of
 India  to  fulfil  its  cummitment  of
 even  the  reduced  quota  of  rice  to
 Kerala  resulting  in  virtual  break-
 down  of  rationing  system  there”

 Yhe  Minister  of  Food  and  Agricul-
 ture  (Shri  Jagjiwan  Ram)  Sir,  the
 grave  food  situation  that  the  country
 1s  facing  at  present  specially  the
 critical  rice  position  was  discussed  at
 the  Chief  Ministers’  Conference  held
 at  New  Delhi  on  7th  July  1967  The
 Kerala  Chief  Minister  who  attended
 this  Conference  was  informed  of  the
 fact  that  it  may  not  be  possible  for
 the  Government  of  India  to  supply
 more  than  44000  tonnes  of  rice  to
 Kerala  in  July  This  promised  quota
 of  44000  tonnes  included  35,000  tonnes
 to  be  supplied  by  the  Andhra  Pradesh
 Government

 Andhra  Pradesh  Government  has,
 however  recently  indicated  that  they
 have  outstanding  commitments  for
 supply  of  rice  to  West  Bengal  and
 Maharashtra  amounting  to  a  jittle  over
 €000  tonnes  and  that  they  would  be
 able  to  send  to  Kerala  only  28700
 tonnes  of  rice  during  July  About
 4,500  tonnes  of  rice  were  also  due  from
 Madras,  representing  the  outstanding
 balance  of  June  allocation  from  that
 State  to  Kerala  The  Chief  Minister
 Madras,  was  also  requested  to  supply
 another  5,000  tonnes  of  rice  to  Kerala
 during  July  in  exchange  for  an  equsl
 quantity  of  wheat  products  to  be
 supplied  to  Madras  He,  however,  ex-
 pressed  his  inabiiity  to  supply  a™

 ship  carrying  10,000  tonnes  15  expected
 to  reach  Cochin  by  the  end  of  this month

 Unfortunately,  due  to  difficulties  in
 availability  of  rice  and  procurement
 m  Andhra  Pradesh,  movements  from
 there  to  Kerala  have  not  been  as  good as  was  hoped  Movement  from  Madras
 also  has  been  quite  slow  Till  the  19th
 of  this  month  a  total  of  about  15,470
 tonnes  have  been  qispatched  to  Kerala
 from  Andhra  Prades,  and  Madras
 One  ship  carrying  about  7500  tonnes
 of  11ce  has  reached  Cochin  Both
 Andhra  Pradesh  and  Madras  have
 been  requested  to  speed  up  the  move-
 ments

 Arrangements  have  been  made  to
 supply  sufficient  wheat  to  Kerala  to
 make  up  for  the  shortfall]  in  the  sup-
 ply  of  rice  Government  of  India  are
 aware  of  the  difficulties  felt  by  the
 people  of  Kerala  because  of  the  short-
 fall  in  the  supply  of  rice  but  are
 doing  their  best  in  the  matter  While
 inconvenience  1१  No  doubt  being  felt
 dve  to  shortage  in  the  supply  of  rice,
 the  provision  of  additional]  wheat  en-
 sures  that  alternative  foodgramgs  are
 available  under  the  rationing  system
 in  Kerala

 Shrimatj  Suseela  Gopalan  I  think
 the  Mimster  will  remember  that  on
 the  30th  May  when  the  members  of
 the  House  were  passing  through  an-
 xious  Moments  he  made  a
 in  the  House  which  reads  as  follows
 within  ten  days  you  can  see  the  im-
 ‘provement  in  the  situation  prevailing
 शा  Kerala  Now  not  ten  days  but  two
 months  have  passed  What  15  the  posi-
 tion  today?  Schools  and  colleges  have
 been  closed  down,  for  want  of  food,
 and  9  very  explosive  situation  pre-
 vails  yn  Kerala  Last  month,  in  spite
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 [Shrimati  Suseela  Gopalan)

 of  al]  the  promises, you  have  given
 only  14,000  tons.  This  month  up  to
 date  the  supply  ig  only  23,000  though

 ter  whether  the  assurance  given  to
 Kerala  to  supply  rice  will  be  fulfilled
 and  whether  the  Centre  will  rush  sup-
 Plics  to  Kerala  to  vase  the  explosive
 situation  that  prevails  there.

 Shri  Jagjiwan  Ram:  As  I  have  said,
 in  view  of  the  shortfall  in  the  des-
 patches  from  Andhra,  we  made  a  sPpe-
 cial  effort  to  see  whether  some  of  the
 ships  loaded  for  other  countries  can  be
 diverted.  The  Ceylon  Government  has
 been  very  helpful  in  this  matter  and
 $0  we  are  able  to  divert  one  ship,  Day
 before  yesterday  the  Agriculture
 Minister  of  Kerala  was  here  and  he
 met  me.  1  have  been  requesting  the
 Chief  Minister  of  Madras  to  give  some
 loan  of  rice  to  Kerala.  The  Agriculture
 Minister  of  Kerala  told  me  that  he
 was  going  to  mect  him  personally  in
 Madras.  Then  I  sent  a  message  to  the
 Chieg  Minister  of  Madrag  that  the
 Agriculture  Minister  of  Kerala  is  going
 to  see  him  and  that  I  will  be  grateful
 if  he  could  ensure  that  at  least  5,000
 tons  of  rice  is  rushed  to  Kerala.  1
 have  been  keeping  in  touch  with  the
 Chicf  Minister  of  Andhra  also  to  ex-
 pedite  the  despatches  from  Andhra.
 He  has  promised  that  in  spite  of  the
 difficulties  that  they  have  at  present,
 during  these  few  days  he  will  try  to
 increase  the  despatches  from  Andhra.

 Shri  र.  K.  Nayanar  (Palghat):  The
 Minister's  statement  itself  says  that
 this  is  a  lean  month  because  of  the
 rainy  season  in  Kerala,  that  out  of
 the  44,000  tons  promised  35,000  tons
 were  to  be  supplied  by  Andhra  Gov-
 ernment,  that  ercording  to  the  infor-
 mation  received  from  the  Andhra
 Government  only  28,7000  tons  out
 of  the  35,000  tons  had  been  sent  up
 to  July.  Then,  though  Kerala  was

 JULY  26  1967  Rice to  Kerala  (CA)  14212

 assured  thay  5,000  tong  would  be  sup- plied  by  Madras,  the  Madras  Govern-
 ment  have  expressed  their  inability  to
 supply  any  more  rice  to  Kerala

 Then,  in  his  own  statement  he  ad-
 mits  that  Thailang  rice  to  Ceylon  has
 been  diverted  to  Cochin.  It  will  reach
 there  only  at  the  end  of  this  month.
 That  means  that  the  assurances  are
 only  on  paper  and  there  is  no  actual
 allotment  of  rice;  jt  is  only  in  the  sea
 of  assurances.

 When  there.was  Governor’s  rule
 under  Shri  A.  P.  Jain  in  1964  and  last
 November  Government  agreed  that
 every  month  75,000  tonnes  will  be  al-
 lotted  from  the  Centre  to  Kerala.  Even
 on  the  floor  of  this  House  on  May  31
 last  the  Minister  assured,  “Hereafter
 we  will  supply  75,000  tonnes  to
 Kerala".  But  at  the  end  of  this  month,
 which  is  a  lean  month—it  is  rainy
 season  in  Kerala—according  to  his
 Statement,  10.000  tonnes  will  reach
 Kerala.  Then  the  harvest  season  will
 begin  and  there  will  be  no  urgency.

 In  my  opinion  it  is  only  discrimi-
 Nation.  It  was  admitted  on  the  floor
 of  this  House  that  in  the  six  months
 from  December  to  May  Government
 did  not  ailot  80,000  tonnes  and  during
 May  and  June  Government  gave  the
 assurance  which  has  already  been  re-
 tuted.  There  was  no  supply  to  Kerala.
 Now  Government  says  that  10,000
 tonnes  of  rice  will  reach  there  as  the
 end  of  this  month.  For  three,  four  or
 five  days  in  a  week  not  an  ounce  of
 rice  is  supplied  at  the  ration  shops.
 At  the  same  time,  Government  says
 here  that  they  have  instructed  and  jn-
 formed  Madras to  send  5,000  tonnes  or
 that  Thailand  must  send  2.000  tonnes.
 This  is  political  discrimination.  We
 cannot  endure  this.

 Schools  and  colleges  are  closed  in
 Kerala  due  to  scarcity  of  food  for  the
 last  three  days.  In  three  or  four  dis-
 tricts  people  have  come  into  the
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 sek  wurners struck  work  in  Quilon.
 This  is  a  very  explosive  position  in
 Kereta.  The  Food  Minister has  not
 the  heart  to  see  that  the  people  of
 Kerala  are  suffering  for  want  of  an
 ounce of  rice,  Does  our  Minister want
 that  the  people  must  agitate  against
 the  Government  for  getting  rice?  This

 18  political  discrimination.

 If  the  Government  thinks  about  the
 people  of  Kerala,  Government  can
 give  some  rice  or  wheat  or  anything
 to  eat  immediately.  This  statement  is
 nothing  to  th  people  of  Kerala.  We
 want  to  know  whether  the  Govern-
 ment  will  give  5,000  tonnes  or  10,000
 tonnes  of  rice  to  Keiala  within  two  or
 three  days

 Mr  Speaker:  Shi  Vasudevan  Nair

 An  hon.  Member:  The  hon.  Minister
 has  not  answered  the  question

 Shri  ४.  ह.  Nayanar:  There  are  re-
 ports  of  strikes  All  Malayalam
 papers  are  full  of  strike  reports

 Mr.  Speaker:  Naturally.  they  are
 agitated  because  there  is  scarcity  con-
 dition  All  that  they  want  15  ‘hat
 within  the  coming  two  on  three  days
 at  least  5,000  to  6,000  tonnes  of  food
 should  be  rushed  there

 Shri  E.  हू.  Nayanar  10,000  tonnes
 will  come  only  at  the  eng  of  this
 month,  We  want  it  at  present.

 Shri  Jagjiwan  Ram:  21  that  he  has
 stated  is  that  there  has  been  short
 supply.  When  we  discussed  this
 question  about  the  supply  of  mee  the
 Chief  Minister  of  Kerala  was  present.
 In  view  of  the  difficulties  I  wanted  to
 know  in  the  Chief  Ministers’  Confer-
 ence  itself  as  to  what  will  be  the  in-
 ternal  availa’  of  rice  The  Chief
 Minister  of  Andhra  had  said  there  that
 during  this  month  he  would  not  be
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 thousand  tonnes  from  Madras  and  the
 rest  from  unported rice.

 When  I  noticed  that  despatches  from
 Andhra  have  not  been  according  to  ex-
 Pectations,  we  took  action  to  locate
 whether  some  loaded  ship  was  avail-
 able  from  any  country  and  whether  we
 can  request  that  country  to  divert  that
 ship  to  Kerala  We  succeeded  1n  that.
 The  ship  was  to  depart  from  Thailand
 on  the  18th  but,  unfortunately,  it  de-
 parted  from  Thailand  only  on  the  23rd.

 As  1  have  said,  we  are  making  our
 effoits  in  the  matter  But  the  House
 would  appreciate  that  there  is  no  stock
 with  the  Centre  that  we  can  rush  in
 there  We  have  to  approach  one  or
 two  State  Governments  which  are  sur-
 plus  in  rice  Andhra  Government
 has  explained  thcir  own  difficulties  I
 have  been  trying  to  request  Chief
 Minster  of  Andhra—I  have  done  that
 even  today—if  he  can  rush  in  some-
 thing  duiing  the  course  of  the  next
 two  or  three  days  so  that,  if  not  more,
 we  can  get  from  Andhra  at  least  24,000
 tonnes  during  the  course  of  ‘his
 month

 I  have  myself  admitted  that  Kerala
 15  facing  gieat  difficulty  and  the  me
 ple,  naturally,  feel  agitated  over  that.
 I  can  assure  the  House  that  there  is
 no  question  of  poli‘ical  discrimination
 in  the  supply  of  rice  The  position
 1s  difficult  for  other  States  also
 in  the  Supply  of  rice,  to  West
 Bengal  or  to  Jammu  and  Kashmir.
 The  same  difficulty  is  being  felt
 by  others  also  There  is  no  ques-
 tien  of  any  political  discrimination  in
 this  matter

 Shri  Vasudevan  Nair  (Peertrade):
 Sir,  you  may  kindly  bear  with  us  a
 little  because  the  statement  of  the
 hon  Minister  poses  serious  problems,
 ‘The  hon  Minister,  of  course,  tries  to
 express  pious  sentiments  and  we  know
 pious  sentiments  will  not  solve  the-
 problem  of  hunger.

 You,  Sir,  also  intervened  when  we,
 Members  frem  Kerala,  decided  to  re-
 sort  to  some  drastic  step  in  the  month.
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 {Shri  Vasudevan  Nair)
 of  May  The  hon  Food  Minirter  at
 that  teme  told  us  that  we  should  wait
 for  ten  days  and  watch  us  perform-
 ance  The  Prime  Minister  herself  in-
 tervened  and  appealed  to  us  that  the
 Government of  India  wil]  do  h«  best and  that  we  should  wast  and  see  Even
 after  that  when  he  appealed  to  us
 that  we  should  wait  for  ten  days  what
 happened  m  June?  He  promised  that
 77000  tonnes  of  rice  would  be  sent  m
 June  There  again  the  story  1  that
 the  Government  of  India  could  not
 fulfil  that  commitment  Now  we
 have  to  appeal  to  the  House  we  have
 to  appeal  to  the  country  because  all
 these  statements  and  pious  sertiment<
 expressed  by  the  hon  Munister  do  not
 at  al]  solve  the  problem  Today  we
 are  in  need  of  75000  tonnes  of  rice  है
 a  quantity  of  160  grams  of  rice  has  to
 be  distributed  the  barest  minimum
 for  a  human  being  per  dav  They
 Promised  44000  tonnes  and  ‘oriay  it  1s
 24  000  tonnes  and  they  have  sent  23,000
 tonnes  Where  75  000  tonnes  are  need-
 ed  they  claim  that  they  have  sent
 23000  tonnes  You  can  understand
 why  the  boys  are  out  of  schecls  and
 colleges  In  tens  of  thousands  they
 have  come  out  of  schools  and  co  lezes
 The  colleges  are  closed  the  schools
 are  closed

 Now  this  statement  poses  ‘his  pro-
 blem  He  says  “I  ash  Anchra  Andnra
 is  failing  I  ask  Madras  Madras  25
 failing  I  ask  other  countries  they  are
 failing  I  have  no  stock  here  with  me
 I  don't  find  rice  So  you  hive  to
 starve”  Sir  Kerala  was  a  part  of  the
 southern  food  zone  You  were  tne
 Chief  Minister  of  Andhra  at  that  tine
 In  September  1964  the  southern  zone
 Was  scrapped  without  consul'ing  the
 State  of  Kerala  Of  course  Andhra
 Government  might  have  had  their  own
 reasons,  Madras  Government  might
 have  hag  their  own  reasons  At  that
 time  the  Government  of  India  step-
 ped  in  and  came  forward  to  say  tnat
 they  would  take  the  responsi'ility  of
 supplying  75000  tonnes  of  rice  to
 Kerala  every  month,  50  per  cent  wt
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 our  requirement,  becatse  even  from
 our  grandifathers’ time  we  used  to  get
 30  per  cent  of  our  requirement of  rire
 from  outside,  from  somewhere

 Now,  they  are  falling  in
 that  for  the  last  six  months  It  1s  not
 a  story  of  one  month  For  the  last six  months  we  are  not  ge‘ting  even
 one  third  of  our  ration  What  are  we
 to  do?  Parhament  has  to  say  some-
 thing  about  it  the  Government  of
 India  has  to  say  something  abour  it.
 We  do  not  know  what  todo  That  1s
 the  position  in  which  we  are  toiay  i
 should  hke  to  know  whether  ‘ne  Gov-
 ernment  of  India  is  taking  lhe  sole
 responsibility  of  supplying  the  cromus-
 ed  quota  to  Kerals  or  whethe~  chey
 are  always  going  to  plead  with  us  and
 tell  us  how  they  have  appealed  how
 they  have  sent  telegrams  how  they
 have  sent  emissaries  to  other  States
 and  other  countries  and  how  they  are
 failing in  that  We  are  not  concerned
 with  these  stories  We  sre  n>  con-
 cerned  with  these  tales  We  wart  ihe
 Government  of  India  to  be  responsible
 Otherwise  what  should  Kerala  do?
 Should  Kerala  go  in  search  of  rice?
 We  have  to  pose  that  question  today
 though  we  did  not  want  to  pose  that
 question  all  these  days  If  a  Central
 authority  1s  failing  miserably  then  the
 State  in  India  will  have  to  look  afte:
 its  own  interest  I  have  come  to
 that  pass?  That  is  why  I  say  that  this
 statement  poses  @  very  serious  pro-
 blem  This  statement  o*  ‘the  hon
 Mims‘er  puts  one  State  Government
 against  another  State  Government
 As  a  result  of  this  why  should  we
 have  to  quarrel  with  Andhra  Pradesh
 or  with  Madras?  That  ss  the  sum  and
 substance  of  this  statement  We  are
 not  nterested  in  that  quarrel  We  are
 only  interested  m  seeing  the‘  the
 Ministers  in  the  Government  of  India
 sitting  here  if  they  have  formed  a
 single  State  zone  and  cordoned  off  a
 50  per  cent  deficit  State  so  the’  we
 cannot  go  to  any  other  part  and  pur-
 chase  rice  should  supply  ws  those

 they  going  to  send  their  emisseries if



 jakarkedakam,  it  is  a  notorious  month,
 this  month  and  the  next  month  wo.ld
 ‘be  very  difficult  months;  Onam  is  also
 coming.  Every  year,  during  Onam
 festival  we  used  to  get  more  rice.  But
 now  we  are  not  ge‘ting  even  one-third
 and  our  children  are  fainting  in  the
 schools.  This  is  the  misery  of  the
 situation.  J  want  the  hon.  Minister  to
 understand  his  resvonsibility  and  not
 shift  it  on  to  Shri  Brahmananda  Reddy
 or  to  Shri  Annadura:.  Let  him  take
 the  responsiility  and  tel!  us  whether
 he  is  going  to  do  his  maximum  ta  give
 75,000  tonnes  to  Kerala.

 Shri  Jagiiwan  Ram:  I  have  not  much
 to  add  to  what  I  nave  said.  Of  course,
 we  are  doing  our  maximum  in  this
 matter.

 Shri  Jagjiwan  Ram:  He  always  says
 that.

 Shri  Vasudevan  Nair:
 says  that.

 Shri  Jagjiwan  Ram:  Of  coure,  I  al-
 ‘ways  say  that,  and  |  always  try.

 wafers  विषयों  (बिसेन)
 अब  नारे  देश  मे  स्टीवेन। है,  चो सब  भागों  को
 बार देश  चाड  के  प्रय  खित  में  बुरी
 हालत  €  |

 Shri  Vasudevan  Nair:  That  does  not
 satisfy  anybody.  Let  him  advise  us
 what  we  should  do.

 Shri  ह.  K.  Nayanar:  Let  him  please
 advise  ys  whether  we  should  starve  or
 else  what  we  should  do.

 Shri  Jagjiwan  Ram:  As  I  have  stated
 not  only  today  but  on  previous  occa-
 sions  also,  and  at  the  earliest  oppor-
 tunity  I  had  taken  the  House  into  con-
 fidence  to  convey  to  the  House  not
 only  by  myself  but  also  through  the
 report  of  the  Food  Ministry  the  situ-
 ation  in  the  country  and  in  the  world

 He  always
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 to  Bengal  and  other  States  which  re
 Predominantly  rice-eating,  the  full
 quantity  of  rice  that  was  allotted;
 though  we  have  been  making  the  best
 efforts  in  that  direction,  yet  it  is  g  fact that  we  have  not  succeeded  in  giving
 the  full  allocation  to  any  of  these
 States  which  are  rice-consuming  and
 where  the  commitment  was  thére  to
 supply  it.

 I  can  assure  Shri  Vasudevan  Nair
 that  we  shall  make  our  best  efforts,
 but  at  the  same  time,  I  may  add  that
 in  spite  of  our  best  efforts  i+  might
 not  be  possible,  and  that  has  been  the
 case  last  month  and  also  this  month,
 to  fulfil  the  quantity  that  we  nad
 reasonable  expectation  of  despatching
 to  Kerala  In  that  case,  the  only  al-
 ternative  that  I  can  place  before  the
 House  will  at  Whatever  is  the
 shortfall  in  will  be  made  good  by
 wheat.  That  is  the  only  thing  that  I
 can  say.  But  I  can  assure  my  hon.
 friend  that  we,  that  is  the  Prime
 Minister,  myself  ang  the  officials  in
 the  Food  Ministry  have  been  making
 frantic  efforts  to  see  how  far  we  can
 fulfil  the  commitment  that  we  have.

 Shri  Dhireswar  Kalita  (Gauhat:):
 On  ४  point  of  information....

 Mr.  Speaker:  We  are  dealing  with  a
 calling-attention-notice.  The  hon,
 Member  cannot  get  up  like  that  and
 start  putting  a  question.

 Shri  Dhireswar  Kalita:  r  only  rose
 on  ४  point  of  information... .

 Mr.  Speaker:  He  cannot  ris>  like
 that  on  a  point  of  information  also.

 Shri  Dhireswar  Kallta:  On  a  point  of
 order.

 Mr,  Speaker:  He  cannot  rise  like
 that  even  on  a  point  of  order.  On  a
 calling-attention-notice;  I  have  to  call
 only  the  names  which  appear  in  the
 list.  I  cannot  call  others,  Now,  Shri
 Viswanatha  Menon.

 Shri  Viswanathe  Memon  (Ernaku-
 lam):  From  the  statement  of  the  Food
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 [Shri  Viswanatha  Menon]
 Minister,  it  appears,  although  he  says
 and  feels  that  the  situation  25  grave
 and  al)  that,  he  does  not  at  all  take  at
 to  be  serious  According  to  him,  it  is
 only  inconvenient  according  to  ys,  the
 situation  1s  desperate  We  are  really
 praying  that  you  must  give  us  some
 food,  otherwise,  the  people  of  Kerala
 starve  You  cannot  do  political  yen-
 detta  against  us,  because  we,  tne
 people  of  Kerala,  have  voted  the
 Congress  down  Do  not  do  that  at  this
 stage  By  such  action,  you  are  not
 going  to  win  over  the  people  or
 Kerala  At  least  treat  them  fairly
 and  give  them  some  food  From  the
 statement,  it  appears  to  me  that  he  15
 not  feeling  that  seriousness  Instead
 he  is  playing  polities  with  the  situa.
 tion  Let  him  go  to  Kerala  and  ser
 with  his  own  eyes  Everywhere  peo-
 ple  are  queveing  before  ration  shops
 but  there  u  nothing  in  the  ration
 shops  except  tapioca

 The  situation  1s  very  grave  The
 Minister  1s  talking  about  what  Andhra
 has  done  what  Madras  has  done  and
 what  has  been  done  in  the  case  of
 West  Bengal  and  so  on  He  is  trying
 to  play  politics  By  this  his  party  15
 not  going  to  get  a  single  vote  there

 My  question  to  the  hon  Minister  15
 this  Is  he  piepared  to  go  to  Kerala
 and  pacify  the  people  there?  Is  he
 prepared  10  take  up  the  responsibility
 to  feed  the  people  of  Kerala?  With-
 out  doing  that  it  1s  no  use  issuing
 statements  in  the  an-conditioned  Par-
 luament  Chamber  that  the  people  of
 Kerala  are  happy  and  all  that  It  15
 not  a  question  of  inconvenience,  it  15
 ४  question  of  survival  for  us  So  I
 again  ask  him,  1  he  prepared to  go
 over  to  Kerala  and  pacify  the  peopie
 and  give  them  food?

 Shri  Jagjiwan  Eam:  It  pains  me  to
 learn  that  politics  1  there  On  th*
 question  of  food,  there  shoulg  be  no
 politics  It  1s  pure  and  simple  qa  ques-
 tion  of  food.  Whether  the  people
 there  have  voted  pro-Congress  or  anti-
 Congress,  whether  it  is  convenient  or
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 inconvenient,  that  is  not  at  all  the
 question,  There is  no  question  of
 loolang  at  the  problem  that  way.

 Shri  Viswanatha Menon:  You  are  not
 realising  that

 Shri  ्  Basn  (Diamond
 Harbour)  Is  he  prepared  to  go  to
 Kerala  and  address  ga  meeting  and
 state  what  are  the  measures  he  is
 taking  to  supply  them  food?

 Mr.  Speaker:  1  know  members  from
 other  States  gre  also  concerned  But
 I  have  been  allowing  only  Members
 from  Kerala  in  this

 Shri  Jagjiwan  Ram:  My  effort  is  to
 seek  food  for  Kerala  If  my  going  to
 Kerala  will  help  the  situation,  I  have
 not  the  slightest  hesitation  in  going
 there  (Interruptions)

 Shri A  Sreedharan  (Badagara)  You
 issue  q  statement  that  you  are  res-
 ponsible  for  starvation  You  need  not
 go  there

 Shri ए  Janardhaman  (Trichur)  It
 has  become  the  routine  to  feed  the
 people  of  Kerala  with  empty  promises
 instead  of  food  Is  it  the  opinion  of
 the  Government  that  they  have  done
 everything  possible  and  cannot  do  any-
 thing  more  and  that  if  the  Kerala
 Government  wan't  to  feed  ther  own
 people  it  ys  their  internal  problem,
 ang  1  they  want  to  do  that,  they  can
 get  foog  from  inside  or  outside  India
 anywhere  they  like?

 An  hon  Member.  Give  a  categorical
 answer

 Shri  Jagjwwan  Kam:  No,  that  js  not
 the  position  I  have  already  stated  in
 the  House  that  the  responsibility  for
 food  1s  a  joint  responsibility  of  the
 Central  Government  and  the  State
 Government  I  have  never  shirked
 that  responsibility  I  reiterate  it

 Shri  ्  Krishnamoorthi  (Cuddalore):
 I  protest  against  the  hon  Munister’s
 accusation  that  the  Madras  Govern-
 ment  have  failed  in  the  matter.  You

 haa
 eve  Me  aN  opportunity  to  refule it
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 Mr,  Speaker: No,  no.  I  am  on  my
 legs.  Everybody  understands  the
 difficulties of  Kerala,  The  food  problezn
 is  very  serious, very  acute.  The  hon
 Members  also  came  to  me  and  repre-
 sented  to  me  about  this  matter.  Na-
 turally,  I  am  sure  the  Minister  wall
 also  take  whatever  steps  are  possible.
 I  do  not  know  myself,  they  are  also not  aware of  it.  The  promised  quola
 apart,  something  must  be  done  imme-
 diately,  that  is  why  they  represented.
 I  am  sure  the  Government  of  India
 and  the  Minister  will  do  something,
 whatever  is  possible,  maize,  wheat  or
 something I  am  sure  will  be  rushed
 there,  so  that  the  people  will  be  help-
 ed  immediately.

 Dr.  Ranen  Sen  (Barasat):  The
 Kerala  members  said  before,  now  both
 Kerala  and  West  Bengal  members  will
 do  it  Instead  of  giving  food  to  West
 Bengal  and  Kerala,  he  1s  giving  food
 for  thinking  only  (Interruptions).

 Shri  Jyotirmoy  Basu  (Diamond  Har-
 bour)*  He  1s  a  very  good  salesman  ot
 promises
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 PAPERS  LAID  ON  THE  TABLE

 NOTIFICATION  UNDER  INSURANCE  ACT

 The  Minister  of  State  in  the  Minis-
 try  of  Finance  (Shri  K.  C.  Pant):  I
 beg  to  lay  on  the  able  a  copy  of  Nott-
 fication  No  50  2246  published  in
 Gazette  of  India,  dated  the  8th  July,
 1967,  exempting  Boda  Bros.  Private
 Limited  from  operation  of  section  2C
 of  the  Insurance  Act,  1938,  under  sub-
 section  (2)  of  section  2C  of  the  said
 Act.  [Placed  m  Library,  See  No,  LT-
 1152/67).

 12.57  pre.  wren
 REPORT  OF  CENTRAL  WAGE

 BOARD  FOR  COAL  MINING
 INDUSTRY

 The  Minister of  Labour,  Empioy-
 ment  and  Rehabilitation (Shri  Hathi):
 I  place on  the  Table  of  the  House
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 copy  of  Government  Resolution  dated 2ist  July,  1967  on  the  Recommenda-
 tions  ०१  the  Central  Wage  Board  for
 the  Coal  Mining  ,  which  will
 come  into  effect  from  the  15th  August, 1967,  [Placed  in  Library,  See  No.  LT-
 11536]

 The  Resolution  contains  2  summary
 of  the  Board’g  recommendations  on
 the  matters  referred  to  it  for  report
 and  Government’s  decisiong  on  these
 recommendations.  The  recommenda-
 tions  on  several  issues  were  not  un-
 animous  and  munutes  of  dissent  by
 Members  were  appended  to  the  Re-
 port.  Questions  connected  with  the
 total  financial  implications  of  the
 W8ge  increase  etc  recommended  by
 the  Board  had  also  to  be  examined.  I
 hag  discusions  with  employers’  and
 workers’  representatives  regarding
 measures  for  the  smooth  :mplementa-
 tion  of  the  recommendations  83  ac-
 cepted  by  the  Government  I  am  glad
 to  notice  appreciation  by  both  sides
 of  cach  other’s  difficulties.  Both  sides
 have  desired  further  discussion  for
 the  same  purpose  I  propose  to  ini-
 tiate  such  bipartite  discussions  short-
 ly  I  hope  that  these  discussions  will
 assist  in  the  smooth  ymplementation
 of  the  recommendations  in  an  amic-
 able  and  peaceful  atmosphere  in  the
 coal  industry,

 ‘Shri  S.  M.  Banerjee  (Kanpur):  The
 hon.  Minister  has  made  a  statement
 regarding  the  wage  board  for  the
 coal  mining  industry  I  invite  your
 kind  attention  to  a  news  item  which
 has  come  out  10  the  newspapers,  es-
 pecially  the  T:mes  of  Indta  and  others,
 regarding  the  integrated  plan  to  freeze
 wages..

 Mr.  Speaker:  May  I  know  how  it
 arises  out  of  this?

 Shri  S  M.  Banerjee:  I  am  not  talk-
 ing  of  the  adjournment  motion.  This
 is  implementation  of  the  wage  board
 award,

 Mr.  Speaker:  Whatever  it  is,  how
 does it  arise?

 Shri  8S.  M.  Banerjee: It  does  arise,


